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(d) if so, the main finding of
said report; and

©
thereto?

the

the government reactjons

THE MINISTER OF INDUSTRY
(SHRI MURASOLI MARAN): (a)
N¢ Sir,

(b} Question does not arise,

(c) No, Sir,

{d) and (e)
arise,

Question do not

Tedustriat sickmess in the country

. %278. SHRI IQBAL SINGH: Will
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether

[RAJYA SABHA]

|
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been a matter of serious concern for-
the country for over last two decades;

(b) if so, the detatils thereof, indu-
ggry—wise, and the reasons therefor;
and . x .; r&

(c) effective measures being taken -er
proposed to be taken by Government to
tackle the problem of industrial sickness?-

THE MINISTER OF INDUSTRY
(SHRI MURASOLI MARAN): (a) and
(b) Data on sick industrial units assist-
ed by banks in the country is compiled
by the Reserve Bank of India. According
to the latest available report as at the
end of March, 1996, the position of in-

Government are . dustrial sickness in the country and the
awgre that industrial sickness has | outstanding bank crediy is as follows:
(Rs. in crores)
Category No. of units Outstanding Bank
Credit
1. SSI Sick 262376 3721.94
2. Non-SSI Sick 1956 8823.19
3, Non-SSI Weak . . 418 1203.12
ToTaAL : 2,64,750 13,748 .25
The industry-wise position of  sick- . amalgamation of sick units with healthy
ness lIldlCa[és. that industrial units in ly units, setting up of Board for Industrial
textiles, tnginefring, chémicals, jron& and Financial Reconstruction under Sick

stesl, paper and electrical sectors ore
the ones most affected.

A number of causes, both internal and
external, often operating in combination.
are responsible for industrial sickness.
Main causes include deficiencies in plan-
ning, management, marketing, technology,
etc.

{¢) Government has taken a number of
steps to tackle the problem of industrial
sickness which, inter alja, include, guide-
lines of Reserve Bank of Tndia to banks,

Industrial Companies (Special Provisions)
Act, Natjonal Renewal Fund, National
Equity Fund, etc.

High cost of packaging in Indja

*279, SHRIMATI VEENA VERMA:
SHRI RAJUBHAI A. PAR-
MAR:

Will the Minister of FOOD PRQCESS-
ING INDUSTRIES be pleased to state: -

(a) whether it is a fact that food pro-
cessing and other agro based industry -
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has been suffering a grave disadvantage
vis.a-vis international competitors but for
the high cost of packaging;

(b) if so, whether packaging in India
costs upto 50 per cent of the product
packed,

(¢) if so, how it compares with the
international standards and costs, and

(d) the steps being taken to the indus-
try?

THE MINISTER OF STATE OF THE
MINISTRY OF FQOD PROCESSING
INDUSTRIES (SHRI DILIP KUMAR
RAY): (a) Growta of any indusiry in-
cluding food processing and other agro
based industries would depend on seve~
ral factors such as quality of the pro-
ducts, competitive cost, sale price  etc.
Cost of packaging is one of the factor
effecting the price,

(b) Packaging  are of different types
to suit the products packed and naturally
the cost of packaging varies and is esti-
mated fo range from 15 to 30 per cent.

(c) While an accurate assessment of
the cost of packaging in different coun-
tries may be difficult, cost of packaging'
in certain cases in India may be relaki-
vely higher.

(d) Various steps taken by the Govt.
for promotion of food processing indus-
tries inter-alia include reductions of ex-
cise and customs duty on certain packag-
ing materials like glass paper and paper
boards, aluminium foils and plastic.’
Ministry of Food Processing Industries
has also extended financial support for
Research & Development activities re-
lated to packaging of procsssed foods.

Proposals from States|UTs for  giving
benefits to SCs/STs
*280. SHRI MOHINDER SINGH

KALYAN: Will the Minister of WEL-
FARE be pleased to state:

(a) whether Government have received
proposals from the State/Unjon Terri-
tory Governments for the years 1996-97
and 1997-98 for giving benefits t, the
SCs/STs;

[11 AUG, 1997 ]

to Question 62

{by if so, the detatils thercof; and

{c) the necessary steps being taken by
Government in this regard?

THE MINISTER OF WELFARE
(SHRT BALWANT SINGH RAMOO-
WALIA): (a) to (c) Yes, Sir. Grant has
been released against switable proposals
received in 1996-97 from State/U.T.
Govt. which were complete in all res-
pects. Grants have been released for
some of the proposals received during
current year. Other proposals are being
processed and money will b~ released after
they are found sujtable in all respects,
A sagement comitaining State/UT-wise
relsases for the year 1996-97 and 1997-98
(updated) in respect of SCs and STs is
given in the Annexure, (See Appendix
181, Annexure No. 52)
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